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INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF SMC BENCH FOR 25-MAY-2026 (MONDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

HYBRID COURT HEARING, GOOGLE MEET ID: XRE-HVRQ-HEH, TIME: 10:30 AM

e T | v
ear

ITA 517/PAT/2025 2005-06 | [A] PATNA DIESEL

ITA 55/PAT/2026 2023-24 |[A] RADIOACTIVE HOSPITALITY LLP
ITA 57/PAT/2026 2016-17 | [A] MANMOHAN MISHRA _
ITA 58/PAT/2026 m [A] MANMOHAN MISHRA

ITA 59/PAT/2026 2018-19 | [A] MANMOHAN MISHRA
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For Assistant Registrar
21-May-2026




INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF SMC BENCH FOR 26-MAY-2026 (TUESDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

HYBRID COURT HEARING, GOOGLE MEET ID: XRE-HVRQ-HEH, TIME: 10:30 AM

IN COURT ROOM 3

Srl | Appeal Number Aizg‘:' Assessee Name Remarks
1 |ITA 195/PAT/2026|2018-2019 [A] SHEO PRASAD MATHUR
ML ‘q (q“(/\f:
For Assistant Registran

21-May-2026




INCOME TAX APPELLATE TRIBUNAL, PATNA
J ~TIE TAX APPELLATE TRIBUNAL

CAUSE LIST OF SMC BENCH FOR 28-MAY-2026 (THURSDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

HYBRID COURT HEARING, GOOGLE MEET ID: XRE-HVR

Assmt.
Appeal Number Year Assessee Name

Q-HEH, TIME: 10:30 AM

Remarks

Sr

1 [ITA 201/PAT/2026| 2016-17 [A] DINESH CHANDRA YADAV

é—czv:t“ Soly
For Assistant Registrar
21-May-2026




COME TAX APPELLATE TRIBUNAL, PATNA

IN

CAUSE LIST OF DB BENCH FOR 25-MAY-2026 (MONDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

HYBRID COURT HEARING, GOOGLE MEET ID: XRE-HVRQ-HEH, TIME: 10:30AM

Assmt.
Year

1 |ITA 184/PAT/2026| 2017-18 |[A] DEO KUMARI DEVI, LEGAL HEIR CHANDRA PRATAP

Sr Assessee Name Remarks

Appeal Number

2 |1TA 185/PAT/2026 | 2018-2019 | [A] KSDS UNIVERSITY DARBHANGA

3 |ITA 186/PAT/2026|2019-2020 | [A] KSDS UNIVERSITY DARBHANGA

4 |ITA 187/PAT/2026| 2022-23 |[A] INFINITY MINING LLP

5 |ITA 188/PAT/2026|2016-2017 | [A] ARVIND KUMAR

6 |ITA 189/PAT/2026|2017-2018 | [A] ARVIND KUMAR

7 |ITA 190/PAT/2026| 2015-16 |[A] SANDAPINI GURUKUL FOUNDATION

8 |ITA 194/PAT/2026| 2014-15 |[A] SANDAPINI GURUKUL FOUNDATION

9 |ITA 421/PAT/2025| 2016-17 |[A] RITA DEVI

10 |ITA 511/PAT/2025| 2012-13 |[A] PRAMOD KUMAR SIKARIA

11 | ITA 61/PAT/2026 | 2010-11 |[A] PHULAR CONSTRUCTIOAN COMPANY PRIVATE LIMITED

12 | ITA 65/PAT/2026 | 2020-21 |[A] PUSHPA KUMARI SINGH

13 |ITA 676/PAT/2024| 2014-15 |[A] M/S DREAM PROJECTS

14 |ITA 677/PAT/2024| 2015-16 |[A]M/S DREAM PROJECTS
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For Assistant Registran
21-May-2026
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NCOME TAX APPELLATE TRIBUNAL, PATNA

INCOME TAX APPELLATE TRIDUINAL

CAUSE LIST OF DB BENCH FOR 26-MAY-2026 (TUESDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 3

HYBRID COURT HEARING, GOOGLE MEET ID: XRE-HVRQ-HEH, TIME: 10:30AM

Assmt.

—— Assessee Name Remarks

Srl | Appeal Number

1 |1TA 120/PAT/2026| 2016-17 |[A] KAMAL KISHOR SINGH

2 |1TA 122/PAT/2026| 2014-15 | [A] ASHOK KUMAR JAIN

3 |ITA 123/PAT/2026| 2015-16 |[A] ASHOK KUMAR JAIN

4 |ITA 124/PAT/2026| 2016-17 |[A] ASHOK KUMAR JAIN

5 |ITA 125/PAT/2026| 2018-19 |[A] ASHOK KUMAR JAIN

6 |ITA 191/PAT/2026|2012-2013 | [A] THE NAWADA CENTRAL COOPERATIVE BANK LIMITED

7 |1TA 192/PAT/2026|2013-2014 | [A] THE NAWADA CENTRAL COOPERATIVE BANK LIMITED

8 |ITA 193/PAT/2026|2017-2018 | [A] THE NAWADA CENTRAL COOPERATIVE BANK LIMITED

9 |ITA 196/PAT/2026| 2013-14 |[D] AJAY KUMAR

10 |1TA 198/PAT/2026| 2017-18 |[A] THE BIHAR STATE COOPRATIVE BANK LIMITED

11 |ITA 199/PAT/2026| 2015-16 |[A] SINGH BROTHERS

12 |1TA 200/PAT/2026| 2014-15 |[D] AJAY KUMAR

13 |ITA 457/PAT/2025| 2017-18 |[A] SARITA SINHA

14 |ITA 495/PAT/2025| 2013-14 |[A] SONA GOLD AGROCHEM PRIVATE LIMITED

15 | ITA 496/PAT/2025| 2014-15 |[A] SONA GOLD AGROCHEM PRIVATE LIMITED

16 | ITA 54/PAT/2026 | 2017-18 |[D] DEEPAK KUMAR

17 |1TA 550/PAT/2025| 2011-12 [A] INTERNATIONAL SCHOOL OF HUMAN RESOURCE AND

SOCIAL WELFARE SOCIETY
c/f a ;

For Assistant Registrar
21-May-2026|




INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF DB BENCH FOR 28-MAY-2026 (THURSDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

HYBRID COURT HEARING, GOOGLE MEET ID: XRE-HVRQ-HEH, TIME: 10:30AM

IN COURT ROOM 3

Srl | Appeal Number A$Z:1:' Assessee Name Remarks
1 |ITA 202/PAT/2026| 2012-13 |[A] BIPIN KUMAR

2 |ITA 203/PAT/2026| 2014-15 |[A] BIPIN KUMAR

3 |ITA 204/PAT/2026| 2015-16 |[A] BIPIN KUMAR

4 |ITA 205/PAT/2026| 2016-17 |[A] BIPIN KUMAR

5 |ITA 206/PAT/2026| 2017-18 |[A] BIPIN KUMAR

6 |ITA 207/PAT/2026| 2018-19 |[A] BIPIN KUMAR

7 |ITA 208/PAT/2026| 2014-15 |[A] ANIL KUMAR CHOURASIA

8 |ITA 209/PAT/2026| 2013-14 |[A] ANIL KUMAR CHOURASIA

9 |ITA 210/PAT/2026| 2016-17 |[A] ANIL KUMAR CHOURASIA

10 |ITA 547/PAT/2025| 2023-24 |[D] CHAMPION OMDEV CONSTRUCTION LIMITED
11 | ITA 72/PAT/2026 |2023-2024 | [A] CHAMPION OMDEV CONSTRUCTION LIMITED

For Assistant Registrar
21-May-2026




